National Company Law Tribunal
Allahabad Bench
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ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF ALLAHABAD BENCH OF THE NATIONAL
COMPANY LAW TRIBUNAL ON 15.03.2018
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C.P. No.(1B) 10/ALIN2017

Heard the argument of the Ld. counsel on behalf Operational Creditor and

Ld. PCS for Corporate Debtor.

The order is reserved.
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SAROJ RAJWARE, V.P. SINGH,

MEMBER (T) MEMBER (J)

Dated:15.03.2018
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